IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 19.06.2026

7 Notified |
Courtjamount

PRANAB ‘ ‘
1 |[RANJAN 42597/2026|19.06.2026  |CRLMP/711/2026 10 C
CHHATOI
2 |S.R.SUBUDHI [42601/2026|19.06.2026 |ABLAPL/6604/2026 |10 | c |
3 |S.MOHAPATRA [42616/2026|19.06.2026 |ABLAPL/6603/2026 |10 | c |
4 |M.R.ROUTRAY [42624/2026|19.06.2026 |ABLAPL/6227/2026 |10 | c |
‘5 IR ‘42626/2026‘19.06.2026 CRIMP/737/2026 ’10 ‘ ‘c ‘
6 |P.C.DASH  [42629/2026|19.06.2026 |ABLAPL/6431/2026 |10 | c |
7 |P.K.MOHANTY [42633/2026|19.06.2026 |ABLAPL/6201/2026 |10 | c |
'8 |M.R.ROUTRAY [42634/2026|19.06.2026 |ABLAPL/6232/2026 |10 | c |
9 |M.PAGAL 142668/2026/19.06.2026 |ABLAPL/6286/2026 |10 | c |
10 |SK.AHESAN [42693/2026|19.06.2026 |ABLAPL/6655/2026 |10 | c |
11 |s.sAMAL 142694/2026|19.06.2026 |ABLAPL/6365/2026 |10 | c |
12 |H.K.TRPATHY [42699/2026|19.06.2026 |ABLAPL/6396/2026 |10 | c |
13 |B.MAHAPATRA [42701/2026|19.06.2026 |ABLAPL/6660/2026 [10 | c |
14 |P.R.CHORAI [42702/2026|19.06.2026 |ABLAPL/6399/2026 |10 | c |
15 |B MOHANTY [42734/2026|19.06.2026 |ABLAPL/6494/2026 |10 | c
16 |SS DASH 142735/2026(19.06.2026  |ABLAPL/6304/2026 |10 | c |
17 |NK LENKA  [42742/2026|19.06.2026 |ABLAPL/6332/2026 |10 | c
18 |PK MOHANTY [42743/2026|19.06.2026 |ABLAPL/6408/2026 |10 | c
19 |PK MOHANTY [42744/2026|19.06.2026 |ABLAPL/6402/2026 (10 | c |
20 |RK BARIK  |42747/2026|19.06.2026 |ABLAPL/6497/2026 |10 | c |
21 |ss DASH 142749/202619.06.2026  |[BLAPL/4789/2026 |10 | c |
22 [2- K- 42750/2026(19.06.2026  |CRLMC/2072/2017 |7 3520'3*3 U
ROUTRAY documents
23 |B.SAMAL 142765/202619.06.2026  [WP(C) /32487/2025 |10 | lc |
48.00,3%48
24 |M.NANDY 42773/2026(19.06.2026  |WPC (OAC) /2612/2011 |7 dms §
document
2.00,3%2
25 |M.NANDY 42774/2026(19.06.2026 WP (C)/6413/2008 |7 dms §
document
26 |N.K.ROUT  [42776/2026|19.06.2026 |WP(C)/18362/2026 |10 | c |




27 |A.B.MALLICK|42777/2026|19.06.2026 |WP(C)/18503/2026 |10 | c |
28 |A.B.MALLICK|42778/2026|19.06.2026 |WP(C)/18256/2026 |10 | c |
29 |A.B.MALLICK|42779/2026|19.06.2026 |[WP(C)/18498/2026 |10 | c |
30 |P K MOHANTY [42780/2026|19.06.2026 |ABLAPL/6499/2026 |7 | .
31 [s.DaS 142781/2026(19.06.2026  |[WP(C)/18401/2026 |10 | c |
32 |B BEHERA  [42782/2026(19.06.2026 |0JC/8600/2000 0| v
33 nivemanp  |42783/2026(19.06.2026 WP (C)/15504/2026 |10 U

3g o MR 142784/2026(19.06.2026 WP (C) /18064/2026 |10 U

35 D e AN 142785/2026(19.06.2026  |CRLMP/737/2026 10 U

36 |M ROUT 142788/2026(19.06.2026  |ABLAPL/6710/2026 |10 | o
37 e ks |42790/2026(19.06.2026  |ABLAPL/6123/2026 |10 U

38 |S.DAS 142791/2026/19.06.2026 |[WP(C)/18475/2026 |10 | c |
39 |ANIL SAHOO [42792/2026|19.06.2026 |[WP(C)/17052/2025 |10 | o
40 |P K PRADHAN [42793/2026|19.06.2026 |MACA/304/2010 0 | o
41 |R C MALLIK |42794/2026|19.06.2026 [WP(C)/24436/2022 [10 | o
42 |M ROUT 142795/2026|19.06.2026 |ABLAPL/6644/2026 |10 | R
43 |P K BARIK [42796/2026|19.06.2026 |[WP(C)/11252/2022 [10 | o
‘44 DPTAN KOMAR 42797/2026‘19.06.2026 WP (C) /18358/2026 ’10 ‘ ‘U ‘
45 |M K NAYAK [42798/2026|19.06.2026 |ABLAPL/5873/2026 |10 | o
46 |M K NAYAK [42799/2026|19.06.2026 |ABLAPL/5875/2026 |10 | o
47 |S.PATTANAIK |42801/2026|19.06.2026 |ABLAPL/6191/2026 |[10 | c |
48 |AB MALLICK [42802/2026|19.06.2026 |[WP(C)/18395/2026 |10 | c |
49 |AB MALLICK [42803/2026(19.06.2026 |WP(C)/18397/2026 |10 | c |
50 |PK JENA 142804/2026/19.06.2026  |[WP(C)/18457/2026 |10 | c |
51 |PK JENA 142806/2026/19.06.2026 |[WP(C)/18423/2026 |10 | c |
52 |PK JENA 142808/2026/19.06.2026 |WP(C)/18426/2026 |10 | c |
53 |PK JENA 142810/2026/19.06.2026 |[WP(C)/18434/2026 |10 | c |
54 |PK JENA 142811/2026/19.06.2026 |WP(C)/18442/2026 |10 | c |
55 |B.MOHANTY [42813/2026|19.06.2026 |WP(C)/18465/2026 |10 | c |
| | | Total 538

N I C (Software Team)




